CuflTial ADMINISTAATIVE IRIBUNAL
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COWTEMPT PETLTION NO. 12/98 '.

IN
O:iGINAL APPLICATION NO. 1124/95%

shri G.P.Kushuwaha N v o « «APPLICANT
Vs
Western Railway 2 3. ors ~ ... .RESPOND.NT :
From: The Deputy\«egistrac o
Cantral Aamlnlstrdtlve Trlnunal !
Gulestan 31dg.No.5, 3rd & 4th floor
Prescot road, MUMBAI-~1.
TO
1. shri arunendra Kumar, *';\-ﬂ
Working as Chief Jorks Manager,
‘Lower Parcl workshop, . (
Western Ralilway, LONONCE
Mumbai s 400013, _
- shiv Dutt i Cf(’j\/\jeqnﬁ‘ F
\/ao Shri shiv Dutt, l . ) \,
Senior Personnal Officer, '} . . . L
Lower Parel vorkshop, ‘; T ~
wWestern Rallway., —-Lro-i.dlol
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Bake notice that a Coptampt Petltlon has been filed by
the dppllCdnt in the above mentloned case complaining of
non-compliince by the Responfents of the orders passad by
this Hon'ble Tribunal on _ggggggg ;.:AQRd- the s3ine has:hHeewn

~J..‘..- 4 3 . : ‘-“ VJ«-A., Au‘ \)“ .-S:.

reglstered for act;on belng gaken under the Contempt of Court
Act, 1971.
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#hen the said pe-tition was placad before lthe Tribunal,
the Tribunal has passed an Order that before tdkmg
».,ont mpt Proceeding notice be issuad to you to show causa

}

J"( K as to why such Conte mpt Proceedlng should not be taken
for/not complymg with the order of tha Tc;bunal

 Take not;.c\, that you should appear bafore \tha Tribunal
in' person or through your advocats on 15/6/98

- am -

A copy of Pribunal's Ordar dated 20/4/98 is

_ .|
enclosed for compl:.ance. : _ f

Ddted ‘thils o?'g-}day of 4F~n/

_Enel: Copy of Tribunal’ s Order
at: 20/4/98

CENTRAL ADMINISTRATIVE TRIBUNAL
MUMBAL BENCH MUMBAI

c.PoN0012/98. In :
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i Shri. GePeXushwaha / escessApplicant. .
Vv/S. |

Western Railway, & 3 ors
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c esese Respoﬁd"nts'. .

.. ' Hon'ble Shri Justice R.G.Vaidyma v/ .
T Tribmal Order s l-lon‘ble Shri POP'SrivaStaVa |M(A) Dtt 20/4/9.6“’

N\Applicant by Mre G.K.Masand. E

Xssue netice on the C.P.Ho.12/98 to all the respondents,
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